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ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE NATIONAL

CON1I'ANY LAW TI{IBUNAL ON 06.08.2018

NA]\'{E OI] THE I'AIITIES: l'remium Lighting Solutions (l) Pvt. Ltd.
V/S.

RoC, Mumbai

SECTION :252( 1) of Companies Act, 2013.
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The Companv Petitiort is dismissed, vide scParatc order.
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